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JT.V. coverage of States Minisiers’
visits to Metropoiitan Citles

8333. SHRI M. A. HANNAN ALHAJ:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
- gtate:

(a) whether it is a fact that the
Stateg Chief Ministery and other

;;b_:iinlnus.m to umuuu cities,
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including Delhi are aot regularly
covered by Doordarshan;

(b) if not, the details of the visits
of the State Ministery and the other
Ministers covered by Delhi, Calcutta,
Bombay and Madras Television during
the last two years, date-wise; and

(c) the details of the action taken
up-to-date to highlight the States
problem in the Television in these
Metropolitan Cities?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI L. K.
ADVANI): (a) Whenever Chief Minis-
ters and other Ministers from  State
visit any metropolitan city where a
Doordarshan Kendra is situated, thelr
visits and the statements they make
during their visits are reported in the
news bulletins of that Doordarshan
Kendra according to their news value.

(b) and (c). The collection of this in-
formation involves obtaining details of
the visits of the State Ministers from
the respective State Governments and
scrutiny of all the news bulletins and
programme log books for the last two
years at Delhi, Bombay, Calcutta and
Madras Doordarshan Kendras. The
time and effort spent on this task will
not be commensurate with the results
obtained.

Etaff in P.LB. Office at Calcutia

8334. SHRI M. A. HANNAN ALHAJ:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether it is a fact that Cal
cutta PIB. iy working with the In-
sufficient staff;

(b) if s0, the details of the staf
position of Caleutta PLB. at this
mornent and the details of the require-

mentg of staff;

(c) the detaily of the amenities

- given to Calcutta P.LB. staff in com-
‘parison to P.LB, staff in New Delhl;





